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Closure «f Textile Mills

'Shri S. M. Banerjee:
Shri J&gdish Aw*tM'.

,1g  Shri Ni|i Reddy:
’ ■/ Shri N. R. Mtmls&my:
I Shri Shree Narayan Das: 
j Shri Radha Raman:

Will the Minister of Commerce *nd 
Industry be pleased to state

(a) the total number of textile mills 
which have  completely closed down 
and the number of units working with 
reduced working hours as on the 31st 
July 1959 (State-wise),

(b) whether some of the closed tex­
tile mills have restarted and if so 
their names

(c) whether any State Government 
have offered to reopen some of  the 
closed mills  ,

(d) if so their names and on v hat 
terms and conditions, and

(e) the estimated loss in production 
as a result of closure of mills :n 1959’

The Minister of Commerce  (Shri 
Kanungo): (a) to (e) A statement is 
laid on the Table of the House [See 
Appendix I, annexure No 2]

Shri S. M Banerjee: The number of 
mills closed is given as thirty-nine  I 
want to know  whether Government 
contemplate to take more mills after 
investigation and, if so, the iumbei of 
such mills and the States m  "<hich 
they are situate*

The Minister of Commerce and In­
dustry (Shri Lai  Bahadur Shastrir 
This question has been engaging  our 
attention for some time, and recentl>
I have decided to hold a meeting with 
the Textile Commissioner and  other 
officers concerned to consider over the 
matter as to how  many mills which 
are closed but could be economically 
run should be taken by others or by 
the State Governments  That matter 
will be considered very soon, and, if 
possible, I might inform the House at 
a later stage as to what action v»e pro­

pose to take

Mr. Speaker: The Question hour is 
over

WRITTEN ANSWERS TO 
QUESTIONS

Rehabilitation Colonies in Delhi

•«. Shri D. C. Sharma: Will  the 
Minister of Rehabilitation and Mino­
rity Affair* be pleased to refer 
the replies given to Unstarred Ques­
tion No 1242 on the 3rd March, 1950 
and Unstarred Question No 4269 on 
the 8th May, 1959 and state*

(a) the further progress made so 
far.  in  providing  street  lighting, 
water mams, roads, drainage etc in 
the rehabilitation colonies m Delhi; 
and

(b) how far the work of providing 
street lighting and  internal water 
supply in Bharat Nagar colony has 
progressed?

The Deputy Minister of Rehabili­
tation (Shri P S Naakar):  (a) A
statement showing the latest position 
regarding  the progress of  develop­
ment  in  the various  rehabilitation 
colonies in Delhi, is placed on the 
Table of the Sabha  [See Appendix I 
annexure No 3]

(b)  The work of street lighting is 
m progress and estimates for inter­
nal distribution system  for water 
have been framed by Delhi Munici­
pal Corporation and  referred  by 
them to their Water  Supply  and 
Sewage Disposal Committee
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Rebabilttation o{  Displaced Fcmm
kt UJP.

f 8hri Subiman Ghose:
*17. !{  Shri Paludia:

[_ Shri S. A. Mehdi:

Will the Minister of KehabUitatiaai 
and Minority Affairs be pleased  to
state:

(a) whether it is a fact that from 
July, 1959 refugees from East Pakis­
tan are being rehabilitated or  are 
proposed to be rehabilitated in Naini- 
tal, Pilibhit,  Rampore, and  Bijnor 
Districts of Uttar Pradesh;

(b) if so, how many families will 
be rehabilitated and the amount of 
money to be spent for the purpose;

(c) how much of it will be spent 
bv Government of India and  how 
much by the Governments  of Uttar 
Pradesh and West Bengal; and

(d) the reasons for rehabilitating 
these families in Uttar Pradesh  in­
stead of Dandakaranya?

The Deputy Minister ot Rehabilita­
tion (Shri P. S. Naakar): (a) to (c). 
In January, 1958, the Government of 
Uttar Pradesh agreed to rehabilitate
3,000 displaced  families f**oni  East 
Pakistan in addition to a  thousand 
families resettled  in the  Naimtal 
Tftrai Colonization Area prior to 1954 
Schemes have already been sanction- 
ed for the rehabilitation of 2,107 dis­
placed families in  the  districts of 
Nainital, Pilibhit, Rampur, Bijnor and 
Bahmich, and 134 in the Tarai Colo­
nization Area.  A few more schftmea 
•are under formulation  The entire 
expenditure on the rehabilitation of 
these 3,000 families estimated at about 
Rs. 1-5 crores will be borne by  Hie 
Government of India.




